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& qAT
(FeT )
g

qHs, 7 913, 2025
T (Fere) AT HFw 2008 it &=T 20A F T8

FT3M. 3039(3N).— F=H1T q7FE, 7 ¥ AAATH, 1989 (1989 FT 24), UF Ya¥ (Fefrer)
Ffarfaaw 2008 (2008 FT 11) (F& THA THF TATT 3<F ATATHIH FgT 73T §) T 97 20 ‘T F @2 (1)
FIT &< AIRRAT &1 TART Fd gU, Tg THTETT 1 ST & THTT 6l A1 JAS & oy, ag i, S
Hfere foravor a9 IUTaE ATEAT § A7 AT 8, WERIg ST & Ao 5o § “qEmaa-gear fadt o
ST AT ARAS (131 Kms)” &t &9 3 qRASET % M1, Sqe, Y64, i T9rad & o]
AUferd g , UET S[I T 3T e o ery Fof = et 8 |

I g 7 Baag #rE ARE , T 7 = ATE9g=AT & Thed & a8 9 & # $iae, 3
srterfe=m o T 209 3 ST-9meT (1) & 4= STARE TS & forg THT i % 37Si ofiT ST & e 7
AT FHT TR |

4485 G1/2025 ()
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T UHT ATAT, FerH IR r4aiq 37 fAamiT sfasrrdy, sqamae 9, qamEe & ofaq &

3T SO S SEe YT SUSfia T T TETH UTIAETE SMATwRdl # Fha =9 ¥ 47 fafy
FAATAT & ATeAH | AATS T AGHL TSI HAT ST UH SeAd) o GAare Fed AT UL ST F7 o6 T

Tfe Fre g, S8 T Tehr saed THe, 39T ZIT, AT T e i ST HT TRiT T TATATT HT
THTT |

3<% arfafaae 7 gy 20 = ¥ 3U-amT (2) F AT werwy wfErwry g BT A w2 eneer sifaw

AT

TH ATEAAT % AT S ATAT [ FT T AT 7 % 77 AN ITAed ¢ X {aas =Ah
FTRT HETH AT o ST FIATAT H IAET HLreA07 FohaT ST 9t 2 |

AT
HETTY T57 & STI1a forer o sfavia 09 Mia #7 e Yo afideer “spamad-gar fast oiw 3 arsa
g (131 Kms) # forw o1fSia &t STy arett 9 &7 S3=T A7 369 Uad d1erd fEar

7/12
U GAIEG] s qqTeT
3. T 7/12 STET TETH/SHT . T P
SEIC) | T e TE HAL | GO | TERW
| e et | e | (R
(3.9<.)
1 ﬁ_{"'i e 1T 60 | a1 | 025 | 0250
2 - 1 e 61 coll 0.28 0.245
TETETE TTHFOT Hlb]
3 Tz 62 CEll 0.57 0.220
4 wﬁrfg T< T b1 63 | a1 | 046 | 0.140
EXES
5 TS ATITI FlbT 64 T | 0.46 0.050
6 ;TTWW P ST 65 | a1 | 013 | 0.110
gfea e =t 7
7 146/2025 | wX | qETEA AT o 68 T | | 501 0.065
ke S g
8 STAT T qTerer Arfor 69 = | 0.71 0.71
Tq¥
9 TEHaT AT T 70 T | 0.87 0.500
10 g_d_{”' AT AT AT 133 | = 1| 363 | 1.180
11 g_d_{“[" PEMEASA |a |amr| 135 | 0.350
12 W&rg '5“%_{"” ERL 135 | =t 1| 137 | 0.185
13 37‘1_{1 e 136 T | 416 0.783
14 AAATHTL ATERT qTEA 154 | & | 2.01 1.160
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15 TTHT qUE FHlBT 55 T | 0.32 0.070
16 TS T HlBT 56 || 0.53 0.063
17 e fag afor =a< 58 T | 0.25 0.027
18 AT YSITSHT st 59 | 0.27 0.27
19 TR AT A o 78 T | | 0.521 0.150
ENES
20 e o= 9 81 Tt | 2.38 0.620
21 AT TS H IIErA 129 | & | 2.40 0.012
22 THECTSE AT | | | 104 | 0530
ENES
23 T ST AT S 155 | = 1| 156 | 0.017
EISES
24 TMSTIT HTEHRT qTEeT 78 T | 1.61 0.049
25 TS 21 FDT 57 | =t 1| 030 | 0035
26 S INERIRE R ICIE 131 | &t 1| 217 | 0.048
27 RIECRBCEE I IRl 68 T 1| 5.01 0.638
28 AT HIEH TS 7 54 | =1 | 012 | 0120
TAY €
29 ?Tﬂﬁmmaw 53 | =ti1| 011 | 0110
30 FHEATATS AT b 7 52 | =i | 011 | 0110
TAY §
31 :““q'”'”'“'“saw 51 |=t1| 011 | 0110
32 THIT TE DT 50 | =t 1| 011 0.088
33 THRT T AT 7 49 | =t 1| 030 | 0075
AT 12
T | 40.481 | 9.090
1 fferraTs wf e = 75 T | | 2440 | 0.855
2 g_d_{' T s AR 81 T 1| 1.850 | 1.451
3 g_d_{'“ T STt ST 83 T | | 2.280 1.307
47/2025 | sSEIS | EEA | e AL
4 HES ks 76 | =t 1| 0930 | 0460
EIES
e 82 T 1 | 3.000 | 0.220
6 THIT ToZ I qTereT 80 T | 1.890 0.020
rIreraT &3 Ty 77 FM |1 | 2350 | 0.720
T | 14.74 | 5.033
1 e e 165 | = 1| 1.110 | 0.750
49/2025 | GerRTE | HETAA Gl LTS
2 Fut e Jue arfdrzae | 161 M1 | 3.420 | 0.810
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30

31

e' A ATRATT | g | o | 2760 | 0120
N 160/ | ==t 1 | 2.330 | 1.350
ST O 1 37 | = 1| 3.938 | 1.200
JYT ALMTH AT AT TAT 139 cull 1.663 0.540
;' MERART AT AT |0 | o 1 | 4780 | 0.750
N —— 142 | =% 1| 2.840 | 0.580
TR T A 143 | = 1| 1330 | 0220
P —— 144 | = 1| 1320 | 0.265
:' AT ATH TIN50 |t || 5537 | 0.465
T T AT 150 | aF 1| 1.650 | 0.851
e ST 149 | =t 1| 1330 | 0.170
T ST AT 151 | =t 1| 3.340 | 1.110
;"3' TFRCMET AT | o | | 3770 | 0485
Lo TATTZT | 39 | = 1| 6110 | 1.042
TIMET T HgeT 9 2a7 ¢ 40 cull 3.200 0.245
P AT T 7 41 | =1 | 3720 | 0.700
EL

THTHT TFATT ST 42 cull 3.130 0.650
TPATFRAL AT | o | | 2660 | 0,670
EGESE]

Fheor ST Tt 7 52 | @t 1| 0433 | 0433
EGESE]

TIERRITC ST AT 53 | @ | | 2545 | 0.630
ELESEN

T qET AT g Tac v | 266 Tt | | 0.700 | 0.036
AT Hedrer <erdt ¥ 267 | a1 | 1790 | 0.820
L

ST TTHeETT ATadT 268 cull 0.710 0.490
QQWWW 169 cull 0.610 0.420
I HEa T et ¥ 270 | = 1| 1420 | 0.955
AT 3

ﬁg‘rmaﬁﬁﬁqwg 271 T | 1.980 0.345
Wﬁa‘@a‘u—c{aﬁ'aﬁ 26 T | 0.970 0.285
Treret TgeTer et 7 25 | =t 1| 398 | 0.050
EGESE]

?" T TR AT 7 5T 23 | =t 1| 5880 | 1.245
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HILT =T TSI AT

(ol o
SGIEIESSIRIGREIC S EC

32 275 | @t 1| 2050 | 0.450
TR

33 2' FATIATAATTT | e | | 2400 | 0875

34 ATErE T AT 7 315 | @t 1| 2530 | 0.786
ENESS)

35 e T o1t 312 | = 1| 0010 | 0.010
EGESE]

36 e T o1t 313 | &t 1| 2780 | 1.507
T 9

37 22'5 AL AT ZqT 307 | &f 1| 11.030 | 4.308

FT | 101.846 | 26.318

1 TAATETS feTra Ted 32 | a1 | 0960 |05850
ATfor 2a%

2 gfeq S ardie 35 T | 1.170 | 0.0510

3 TS T A 33 | a1 | 1110 |0.3900
ATfor 297 1

4 TTAATATS e Ted 31 | a1 | 2660 |0.5000
S I EEES

5 Wg' TTRAA AT | | | 2860 | 0.2500

6 e oA gzaws | 20 | @ | | 2.880 | 0.9400

7 Zﬁﬂ TRFRCT AT | o | iy | 2350 | 0.6600

8 ZTAT T dIee 9 a7 ¢ 18 T | 3.310 0.140

9 AT S AT 7 17/ | = 1| 13.000 | 1.029
Tq7 29

10 | 50/2025 THTHL g TENT T TAT 2 | | 2.040 | 0.470

11 TTHT T A 9 Za7 ¥ a1 | 3.200 | 0.600

12 SAT9TT THIE TS F A7 2 5 T | 1.850 0.580

13 qhad ALY ATATY 141 T 1| 1.540 | 0.730

14 e T T 142 | =t 1| 2970 | 0.100

15 ; (THAA AT | | g | 2360 | 0595

16 g' RN TITT | iy | 2010 | 0450

17 ST AT S 102 | =t 1| 2700 | 1.045
T Y

18 AW A AT | e | s | 4100 | 0.150
T Y

19 AAIH TR TETT | o0 | o | o636 | 1.065
TS

20 TRE ST EE T e | 111 | a1 | 1.680 | 0.365
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21 FERiqag A azary | 110 | & | | 1.069 | 0.780
22 JgAI e e dgac | 112 | & | | 1.700 | 0.010
T | 61.145 | 11.485
1 AT AT AT AZ | s | e i | 1500 | 0.5300
1/2025 | IR T2
2 S fareTars e Fatese | 754 CEIl 1.970 | 0.5100
feefia Tt W e 755 T 1| 2190 | 0.6200
T 5.66 1.6600
1 T e Fed 73 T | | 4.840 1.401
2 qe@T g /Y 91 a1l | 1.360 1.127
52/2025 | ATHT
3 AT LTS TTereT 112 | & 1| 3.040 | 0.075
4 fAerer 24 a7 anfor 3w 113 | a1 | | 3.640 | 0.750
T 12.88 | 3.353
1 AT {9 e @ 51 a0 Il | 5.420 | 0.008
AL &Y
2 I5d T9Ed Fi< AT Ta¥ 52 T | 2.010 0.935
EECRUERICIES 53 T | 2240 | 0.556
HIeaT T e erfor
R INECICE
5 rarTeft ForeToft T 5 CEll 1.350 0.418
6 REEAILETIES 6 a1 | 1210 | 0.695
7 e T fer o 8 |af 1| 25200 | 02720
EISES
FA 4343 | 3.860
1 BEEIEIEEIEN IR 18 T | 1.270 0.770
2 Fereen sTer=(= f2rs <o 28 T 1 | 3.000 | 0.370
EISES
3 ICEIE FATH AT qTET SATTor 66 -y 2 060 0.180
54/2025 | dgF EGAS
4 AT e wTerer s 67 | =t 1| 1790 | 0.250
EIES
REFRIEEFARE 68 T | 1.620 0.270
6 THIT THZ IS 69 T | 2.930 0.635
T 12.67 | 2.475
1 aﬁ' VIeT STTter ST 39 | =t 1| 3.000 | 0430
EINES
SHAAT THRTAFHATL A
2 | 57/2025 | 3 5 o 40 T 1 | 1.6100 | 0.520
AT & T SATTOr 2a< 35 T | | 1.320 | 0.300
4 LT I FAS AT ZAT 34 a1 | | 1.150 | 0.660




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7

THIE HI I AT 3% 33 | | 2650 | 1.283

6 THIE | T arfor za< | 20 || 2270 | 1.106
Ty o ardter 7 T || 4570 | 0.695
16.66 | 4.994

A

AT | BN

T 309.512 | 68.268
T | FER | B

[T. . G197/BSL-KNW 3rd & 4th Line/Kathare+8VIs/BSL/20A]
FAATIT FHIL TS, {ET TeTH T ATwTET (FFeion)

MINISTRY OF RAILWAYS
(Central Railway)

NOTIFICATION
Mumbeai, the 7th July, 2025
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 3039(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely “Bhusawal-
Khandwa 3rd & 4th Line Project (131 Kms)” in the District of Jalgaon in the State of Maharashtra, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer, Bhusaval
Division, Bhusaval in writing and shall set out the grounds thereof, and the Competent Authority shall give the
objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the Special Railway Project of
“Bhusaval-Khandwa 3rd & 4th Line (131 Kms)” for 09 villages in the District Jalgaon in the State of Maharashtra.

Land Total
. . . Land Holder’s Name Area as | Acquisition
Sr. | Acquision Village . Survey | Land
No. | Proposal Name Taluka according to 7/12 No Tvpe | PET 7/12 Area
) J Extracts ) yp Extracts (Ha.)
No.
(Ha)
1 Namdeo Doghu Koli 60 Class 0.25 0.250
and others 1
5 X]a(;lilto}?;r:ukaram Koli 61 Cl?ss 0.28 0.245
46/2025 Kathare Bhusawal - -
3 Godabai Ramkrishna 62 Class 057 0.220
Koli and other 1 ) )
Lilabai Parshuram Class
4 Koli and other 63 1 0.46 0.140
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Devchand Narayan

Class

> Koli and other 64 1 0.46 0.050

6 Laxman Girdhar Koli 65 Class 0.13 0.110
and other 1
Pandit Shivram cl

7 Chaudhari and other 68 ;‘SS 5.01 0.065
15

] Anil Mukunda Patil 69 Class 071 071
and other 1

9 Mukunda Narayan 70 Class 087 0.500
Patil 1

10 Sachin Ashok Patil and 133 Class 3163 1.180
other 1

11 Sagar Vinayak Patil 134 Class 135 0.350
and other 1
Baburao Kashinath Class

12 Patil and other 135 I 1.37 0.185

13 Surekha Vinayak Patil 136 Class 416 0.783
and other 1

14 Am'lkumar Bhaskar 154 Class 5201 1.160
Patil I

5 Rama Supadu Koli sso | B 03 0.070

16 Dagadu Mahipat Koli 56 Cl? S8 0.53 0.063

17 Bhivsan Vithu and 53 Class 0.25 0.027
other 1

18 Ratiram Punjaji Koli 59 Cl‘;‘“ 0.27 0.27

19 Bhaskar Narayan Patil 73 Class 0521 0.150
and other 1

20 Sagar Vinayak Patil 81 CI?SS 2.38 0.620

21 Subhash Baliram Patil | 129 CI?SS 2.40 0.012
Chandrashekhar Class

22 Rajendra Patil and 132 I 1.04 0.530
other

23 Punam Prabhakar Patil 155 Class 156 0.017
and other I

24 Rajesh Bhaskar Patil 78 CI?SS 1.61 0.049

25 Namdeo Dodhu Kol 57 CI?SS 0.30 0.035

26 Surekha Vinayak Patil | 131 CI?SS 2.17 0.048
Pandit Shivram Class

27 Chaudhari 68 I 5.01 0.638
Indubai Mohan Class

28 Sapkale and other 6 > I 0.12 0.120
Ananda Shridhar Class

29 Tayade and other 5 >3 I 0.11 0.110
Chamelibai Vasudeo Class

30 Koli and other 5 >2 1 0.11 0.110
Kamlabai Soma Tayde Class

31 and other 5 51 I 0.11 0.110

32 Ramesh Dagadu Koli 50 Cli‘ss 0.11 0.088
Kashinath Gambhir Class

33 Tayde and other 12 49 | 0.30 0.075

Total 40.481 9.090
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Nirmalabai Anil Class
1 Choudhary 75 I 2.440 0.855
Vimal Somchandra Class
2 Shinde and other 81 1 1.850 1.451
3 Kailash Narayan Patil 83 Class 2280 1307
and other 1
4 47/2025 Anjansonde | Bhusawal Nitin Madhukar Patil 76 Class 0.930 0.460
and other 1
5 RaJ. endra Bhalchandra %2 Class 3.000 0.220
Shinde I
6 Ramesh Ichharam Patil R0 CI?SS 1.890 0.020
Punyalata Bandu Class
7 Shinde 77 I 2.350 0.720
Total 14.74 5.033
Varsha Vinod Nimade Class
1 and other 162 1 1110 0.750
Varsha Vinod Nimade Class
2 and other 161 1 3.420 0.810
Bharti Shalik Sarode Class
3 and other 7 136 1 2.760 0.120
Kiran Ganesh Class
4 Narkhede 160 1 2330 1.350
Ulhas Ananda Bhole Class
> and other 7 137 1 3.938 1.200
Usha Ashok Bharambe Class
6 and other 139 1 1.663 0.540
Pramod Manohar Class
7 Borole and other 1 140 I 4.780 0.750
Jitendra Ramesh Class
8 Warole 142 I 2.840 0.580
Mandakini Ramesh Class
9 Warole 143 I 1.330 0.220
Jitendra Ramesh Class
10 Warole 144 I 1.320 0.265
Dyandeo Gopal Warke Class
1 and other 5 152 I 3.537 0.465
Samir Umesh Class
12 | 49/2025 Fulgaon Bhusawal Khanapurkar 150 I 1.650 0.851
13 Sapna Sopan Nehate Class 1330 0.170
149 I
Samir Umesh Class
14 Khanapurkar 151 I 3.340 1110
Pradip Bhaskar Patil Class
15 and other 7 147 1 3.770 0.185
Madhukar Rupchand Class
16 Kolte and other 4 39 1 6.110 1.042
Yashwant Natthu Class
17 Mabhajan and other 1 40 I 3:200 0.245
Chandrakant Suryaji Class
18 Patil and other 4 41 I 3.720 0.700
Prabhakar Eknath Class
19 Chaudhari 4 I 3.130 0.650
Dnyaneshwar Class
20 Kashinath Chaudhari I 2.660 0.670
and other 3 51
Kiran Sitaram Patil Class
21 and other 3 57 I 0.433 0.433
Nandkishor Prakash Class
22 Patil and other 2 53 I 2.545 0.630
23 Narendra Yashwant 266 Class 0.700 0.036




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Chaudhari and other 4 1
Satish Pandharinath Class
24 Chaudhari and other 4 267 1 1.790 0.820
Shantaram Ramdas Class
25 Chaudhari 268 1 0.710 0.490
Ashok Atmaram Class
26 Kurkure 169 I 0.610 0.420
Pramod Sahebrao Class
27 Chaudhari and other 2 270 1 1.420 0.955
Neha Ulhas Borole and Class
28 other 1 271 I 1.980 0.345
Sumanbai Sahebrao Class
29 Chaudhari 2 I 0.970 0.285
Nalini Raghunath Class
30 Chaudhari and other3 25 1 3.980 0.050
Vishnu Ramdas Class
31 Nehate and other 2 23 1 >-880 1.245
Latabai Sopan Patil Class
32 and other 2 275 I 2.050 0.450
Bhaskar Amrut Patil Class
33 and other 1 316 I 2.490 0.875
34 Liladhar Eknath Patil 315 Class 7530 0786
and other 7 I
Vimalbai Subhash Class
35 Patil and other 3 312 I 0.010 0.010
Vimalbai Subhash Class
36 Patil and other 1 313 I 2.780 1.507
37 Shamal Atul Zambre 307 Class 11.030 4308
and other 11 1
Total | 101.846 26.318
Maltabai Hiraman Class
1 Nehate and other 32 I 0.9600 0.5850
. . . Class
2 Sandip Jankiram Patil 35 I 1.1700 0.0510
Sakubai Chudaman Class
3 Patil and other 1 33 I 1.1100 0.3900
Maltabai Hiraman Class
4 Nehate and other 31 I 2.6600 0.5000
5 Suklal Ganpat Koli 30 Class 28600 02500
and other I
6 Dhiraj Dilip Bonde 20 Class 5 8800 0.9400
and other 3 I
Suresh Ramkrishna Class
7 Mali and other 1 19 I 2.3500 0.6600
Chaya Ram Bonde and Class
8 50/2025 Jadgaon Bhusawal | other | 18 1 3310 0.1400
Savita Pravin Bauskar Class
9 and other 21 17/A I 13.090 1.0290
10 Prabhakar Kadu Patil 5 Class 20400 0.4700
and other 4 I
11 Rama Suka Warke and 3 Class 3.2000 0.6000
other 4 1
12 Asha Pramod Fegde 5 Class 1.8500 0.5800
and other 2 1
Sukdev Ukhardu Class
13 Chambhar 141 I 1.5400 0.7300
14 Dodhu Purushottam 142 Class 29700 0.1000
Patil 1
Shravan Ramlal Class
15 Bodade and other 3 140 I 2.3600 0.5950
16 Tukaram Kadu 101 Class 2.9100 0.4500
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Chaudhari and other 3 1
Prakash Bhanudas Class
17 Chaudhari and other 4 102 1 2.7000 10450
Sitaram Tulshiram Class
18 Bodade and other 4 103 I 4.1000 0.1500
Shaligram Tukaram Class
19 Patil and other 6 109 I 2.6360 1.0650
Rajendra Janardan Class
20 Bonde and other? 111 I 1.6800 0.3650
Chandrakant Bandu Class
21 patil and other 4 110 I 1.0690 0.7800
Yadunath Devchand Class
22 Bonde and other 2 112 I 1.7000 0.0100
Total 61.145 11.4850
Ananda Arjun
Sonawane Class
1 Balu Supadu 753 I 1.5000 0.5300
Sonawane
51/2025 Varangaon | Bhusawal ; -
) V%malbal Laxman 754 Class 1.9700 05100
Nimbalkar 1
3 Dilip Rama Fegde 755 Cl‘;‘ss 2.1900 0.6200
Total 5.66 1.6600
Rajaram Girdhar Class
1 Kolambe 73 I 4.840 1.401
2 Surekha Sunil More 91 Clﬁss 1.360 1.127
52/2025 Sakari Bhusawal al
3 Ajay Sureshbhai patil 112 ?SS 3.040 0.075
4 Nilesh Hari Nehate 113 Class 3 640 0.750
and other I
Total 12.88 3.353
Sakharam Bhika Class
! Surwade and other 65 o1 11 >-420 0.0080
Uddhav Yashwant Class
2 Bonde and other 52 I 2.010 0.9350
3 Uddhav Yashwant 53 Class 2240 0.5560
Bonde I
Moreshwar Padmakar Class
4 53/2025 | Manyarkhede | Bhusawal | Firke and other ! I 6.000 0.9760
Trimbak Kautik cl
5 Nawde, 5 ?SS 1.350 0.4180
Shivaji Piraji Nawde
6 Trimbak Kautik 6 Class 1210 0.6950
Nawde I
7 Pitamber Suka Bhil 3 Class 25900 0.2720
and other 11
Total 43.43 3.8600
Nirmalabai Anil Class
1 Chaudhari 18 I 1.270 0.770
Vimal Somchandra Class
2 Shinde and other 28 1 3.000 0.370
3 ;aéliihtlrarayan Patil 66 Cl?ss 2060 0.180
54/2025 Nimbhora Bhusawal — -
4 Nitin Madhukar Patil 67 Class 1.790 0.250
and other I
5 RaJ. endra Bhalchandra 68 Class 1.620 0.270
Shinde 1
6 Ramesh Ichharam patil | 69 le‘ss 2.930 0.635
Total 12.67 2.475
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Milind Jagdish Class
Agrawal and other 39 I 3.090 0.4300
Premlata cl
Prakashkumar Goyal 40 ?ss 1.610 0.5200
and other
Mohan Dattu Borole 35 Class 1320 0.3000
and other 1
57/2025 Fekri Bhusawal | Ashok Dodhu Kavte 34 Class 1.150 0.6600

and other 1
Pramod Sonu Patil and 33 Class 2650 1.2830
other 1
Pramod Sonu Patil and 20 Class 2970 1.1060
other 1
Subhash Vishnu Patil 7 Class 4570 0.6950
and other 1

Total | 1666 | 4904 Ha

Ha
Grand | 309.512
Total Ha 68.268 Ha

[F. No. G197/BSL-KNW 3rd & 4th Line/Kathare+8VIs/BSL/20A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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